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MR. CHAIRMAN: The question is:

“That leave be granted to introduce a Bill to provide for right to earn livelihood to the tribals and
other persons who are dependent on forest produce and for matters connected therewith”

The motion was adopted.
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* Published in the Gazette of India, Extraordinary, Part-II, Section-2 dated 28.7.2006

** Introduced with the Recommendation of the President

MR. CHAIRMAN: Now, if the House agrees, we may take up Zero Hour.
SEVERAL HON. MEMBERS: Yes.

MR. CHAIRMAN : Mr.Shailendra Kumar.



